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linci wliich will ĉ miicct f>ba!i- 
jahanpur with NlaiLmi. This Rail
way Uii'* vv.i> disiniiulr’d in the ŷ*ar 
1914 and was i:ikcM oul of llic 
country by th<- liriiislirr̂. A survey 
liir  rc-l.iyiiig ihis Kuilway Jiur was 
ordcrr.i by Mniisi'T l<>r Railways 

in  '̂"<1 it  acc<‘jjtfd in
jjrincijilr ihai il lound <X'>nonhcally 
icasiiilc  ih'* cMn-it ruction <>1 tlic 
railway  liu<- will be tak'n uj). 
But sincr lh»-n Uic maltcr is pending 
furthrr actidii. A railway linr in this 
area is absoliitfiy essential as this 
Ijac'̂ ward ar<-a lias a r̂cat jxitciitial 
lor de »-](»j)inctit and Ijy providing 
railway line will give a l)0(jji to the 
txononiy  (»f the entire district,
1 icqii<!st the Cîivcrnnieiu to kindK 
sanction a r.iilway line on  the 
basis of ili(‘ Railw.*\ liuaul’s Re->o- 
li‘'ioa  taken in i<»7i.

.y)  PrOPI-R  main I r.NANCB AM)

RiiPAiKS OF ‘Muki i-Mandap,

ANU  OTHliR  MONUMIiNlJ)  IN'

Orissa.

SHRT  CHI X FAM A\1 Ji:XA 
(Balasorcj  :  There are  Gfl
ccntTidly protected inonunii'uis in 
Orissa  incliuUuî L'trd Jaîanuatli 
Temple complex.  '̂ l̂ukti-Mau- 
ilap”, a place ol' lea’-iiin<̂ and 
culture as well as a n'li-̂ious  place
where  le-.irned pandiis, eminent 
ancient  educitio’iists. astrologers, 
palmists etc. sit together to give 
their  verdicts  oa Ir̂iiidu religion 
to the Hindu conununity in the 
country by interpreting the version 
pf “Mauusangluta” “Veda”, “Ved- 
anta“ etc.  hke Ivashi in U.P. 
This “Mukfimandap” was construc
ted along with the world famous
temple of Lord jagannath  about
thousand years back, but is now in 
a very bad shap’ or condition and 
in a dilapidated  situation where 
profuse leakage of rain water from 
the walls and roofs is pouring and 
the learned Pandits are not al>le 
to assemble there at the risk of their 
valuable  lives and give  their
verdicts qu yarious problems ajid 

impor̂ Vt Hindu cp-
ijimuaity. acute

problem  £̂cd by the eminen 
Pandits, lakhs of pilgriim and devo
tees from all over the country as 
well as from abroad, visiting daily 
tliis world famous L/»rd Jagannatli 
Temple, arc aUo at tlxe ri'-k of their 
lives, not gc/mg lound the temple 
and many ol them avoid to go 
round die area, since this “Mukti 
Mauda])” is located in the premises 
of the temple of Lord Jagannath.

Since this is a cenirally protected 
monument and the Archeological sub
circle  for Orissa are not taking 
]>roper  interest for repairs and 
maintenance of these historical , 
world  famous monuments,  the 
Archeological  sub-circle of Orissa 
Is also ĥndiĉjpped lor spending 
rcfiuirctl amount for its maintenance 
which do3S not c>me within their 
put view and jurisdiction. Repeated 
requests and pur?uasion from the 
(government  of Orissa to create 
separate 'Archeological survey for 
Orissa  bas failed and the Union 
Govt, had not given any importance 
to it to protect more than  ino 
such  historical ancient  centrally 
protected monuments in Orissa which 
are very famous for its sculpture and 
now going to be received day Ijy 
day,

Ho\vevcr, I would very humblv 
requêst  the Union Govt, to pay 
their' sincere and urgent attention 
for proper maintenance and repairs 
of this “Mukti Mandap” as w'ell as 
other  centrally protected monu
ments of Orissa and the hon. Mini
ster for  Education mav kindlv 
make a statement on the fl(x>r of the 
House on this issue.

(vi') W rong billing im resppct 

OF Telephones of Members 

OF Parli-\ment.
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